Delhi Legislative Assembly

BULLETIN PART-II

(General information relating to Legislative and other matters)
Monday, 22™ June 2015, 01 Ashad, 1937 (Saka)

No.22

PRIVATE MEMBER’S BILLS & RESOLUTIONS

Hon’ble Members are hereby informed that 10 (Ten) notices of resolutions were
received by the Assembly Secretariat till the last date of receipt of Private Members
Resolutions i.e., Friday, 19" June 2015. The following three resolutions have been
selected on the basis of Balloting. These Resolutions would be taken up for discussion
on the Private Members Day i.e. Friday the 26™ June 2015:-

S.No. Name of Member Text of Resolution

. Sh. Jagdish Pradhan This House resolves that the basic facilities be
immediately provided in the unauthorised
colonies for their regularisation.

2 Sh. Sanjeev Jha This House resolves that the Delhi Development
Authority be transferred to the Delhi Govt.
immediately.

3 Sh. Jarnail Singh In view of the possibilities of situation like

(Rajouri Garden) emergency in the present scenario even after a

long period of independence, this House resolves
that the Govt. of India should take appropriate
steps for strengthening and betterment of the
federal structure & democratic setup by making
necessary amendments in the constitution to
prevent such situation.

P.R. MEENA
Secretary
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